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[English] in West Bengal  would depend upon the availability 
of resources and inter-se p r~o r i t i es  The service IS 

C h i l d  Labou r  however, available throughout the country,  including 
the entire State of West Bengal ,  via satell i te by using 

'40 SHRI  MOHAN RAWALE Will the Minister an appropriate Dish Antenna System 
' of LABOUR b e  pleased to state 

( a )  w h e t h e r  t h e r e  1s a n y  p r o p o s a l  u n d e r  L o w  Power  T r a n r m i t t e r r  
cons ide ra t i on  of t h e  Gove rnmen t  to  amend  the. 
exlsting chi ld labour law, 202 SHRl  BHUPINDER SlNGH HOODA W ~ l l  

(b) 11 so, the selient features of the proposal, and 

(c )  the t lme by  which the above amendment is 
l ~ke l y  to b e  ~n t roducedq  

THE M I N I S T E R  O F  L A B O U R  ( S H R I  M 
ARUNACHALAM) (a) to ( c )  There 1s a proposal  to 
amend the Chlld Labour ( P r o h ~ b ~ t i o n  8 Regulation) 
Act. 1986 The Workshop of Collectors of the most 
c h ~ l d  labour e n d e m ~ c  d~st r lc ts  In the country, held In 
New Delhl  In September,  1995,  made a number of 
r e c o m m e n d a t ~ o n s  t o  m a k e  t h e  C h i l d  L a b o u r  
( P r o h ~ b l t ~ o n  8 Regu la t t on~  Act more s t r~ngen t  and 
e t f e c t ~ v e .  S ~ n c e  amendmen ts  In the  Act requ l re  
consu l t a t~on  wtth vanous M~nis t r~es iDepar tments .  tt 
would be d ~ f f ~ c u l t  to lay down any d e f m t e  schedule 
In this regard 

D o o r d a r r h a n  Channels .  Ca lcu t ta  

201 S H R I  B A S U D E B  A C H A R l A  W ~ l l  t h e  
M ~ n ~ s l e r  o f  lNF0,RMATlON AND BSOADCASTING be 
pleased to state 

( a !  whether the Gcve r imen !  propcse 11, telecast 
M e t r o  a n d  o the r  c h a n n e l  s p rog ran rme  b e y o n d  
Calcutta West Benga l ,  

( b !  w h e t h e r  I h e  p e o p ! e  :'f tPe S ta te  a re  
demandlng thts tor a long time 

I c )  w h e t h e r  any  s t e p s  a l e  b e n g  l a h e n  or 
plr tposed to b e  taken 10 meet the demand ol the 
Stale. 

( d )  I! so the detalls thereof, and 

( e l  11 no t ,  the reasons therefor? 

T H E  M I N I S T E R  OC CIV IL  AV ATION AND 
MlNlSTER OF INFORMATiON AND BFOADCASTING 
rSHRl C M IBRAHIM) r a l  to je)  Pepresentattons 
have been recewed f r o 3  time to tlma lor exlenston 
01 Metro Channel (DD II! servlce beyond Calctit!a In 
West Rengal  The servlce however is b e ~ n g  extended 
Inlttal ly to  State C a p ~ t s l s  ana major c l t les o f  the 
country in a phased manner depend~ng  on avatlablllty 
o f  resources and other ~nf ras t ruc lura l  tacilities The 
Servlce IS presenl ly belng relayed In West Bengal  by 
the H ~ g h  Power Transm~t ler  (@D. l l )  at Calcrltfa An 
a d d ~ t ~ o n a l  Low Power Transm~ttor IS presently under 
l m p l e m e n t a l l o n  at  M u r s h ~ d a b a d  l o t  l e l ay lng  the  
servlce Ful lher extension of Metro charinel servlce 

the M~nis ter  of INFORMATION AND BROADCASTING 
b e  pleased to state 

(a )  whether  t h e  i n s t a l l a t ~ o n  of a L o w  Power  
T ransmi t t e r  at  R o h t a k  i n  H a r y a n a  h a s  b e e n  
completed, 

(b) 11 so,  the  t lme by  wh lch I! is l ikely t o  be 
commlssloned; 

( c )  II not the reasons for delay In this regard 

(d;  whether the Low Power Transmitter installed 
at Meham In Haryana 1s tunctlonlng to its Intended 
capacl ty.  

f e j  whether adequate staff has been posted at 
the Low Power Transm~tter s t a t ~ o n s  at Meham and  
Rohtak for t h e ~ r  optimum ut l l lsat lon and 

(1) I! not the reasons therefor7 

T H E  M I N I S T E R  O F  C l V l L  A V I A T I O N  R\? 

M!NISTER OF INFORMATION AND B R O A D C A S i l N S  
(SHRI C M IBRAHIM) (a )  to ( c )  The Low Power T V  
!ransmltter (LPT) at Rohtak IS technca l ly  ready !!s 
commtss top lng  w o u l d ,  h o w e v e r ,  d e p e n d  u @ o r  
a v a i l a b l l ~ t v  ot  s t a f f  s a n c t i o n  fo r  o p e r a t i o n  a r d  
maintenance of the project 

(a )  to ( f )  Though the LPT at Meham has alreacb 
b e e n  c o m m l s s ~ o n e d  p e n d l n g  s ta f f  s a n c t l o n  : " e  
croject 1s betng operated by lnterlm staff deploymen! 
f rom e lsewhere In Doo rda rshan  ne twork  tbere t 'v  
p rov~d ing  only restricted t r a n s m m l s s ~ o r  Operat lcn  
of the transmitter on full capaclty would depend o ?  
avai iab~l l ty c f  staff sanctton to: the p r o ~ e c t  

E x p a n r i o n  o f  Air Serv ice8 i n  R a j a r t h r n  

203 SHRlMATl VASUNDHARA RAJE W I I  :be 
M~nis ter  of CIVIL AVIATION b e  pleased to  state 

( a \  whether any demand has been rece~vad  
the Government of Rajasthan to ~ n c r e a s e  alr ser\ !ces 
In the State 

(h)  II so ,  that details thereof and 

[ c )  the steps takeniproposed to  b e  taken in ? h s  
regard? 

THE M I N I S T E R  O F  C l V l L  A V I A T I O N  AL i3  
MINISTER CF INFORMATlLlN AND BROACICAST 
(SHRI C M IBRAHIM) (a)  and (b! Requests habe 
been rece~ved  to  Increase frequencies of the ex,s! :?g 
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services from Delhi and Mumbai to Jaipur, Jodhpur 
and Udaipur and to introduce service to Jaisalmer. 

(c) Due to capacity and crew constraints Indian 
Airlines is, at present, not in a position to increase 
the services. The State Government is reported to 
have offered concessions to private airl ines for 
operations totfrom Rajasthan. 

Loss  t o  DD Chrnnels  

204 SHRI ANAND RATNA MAURYA : Will the 
Minister of INFORMATION AND BROADCASTING be 
pleased to state : 

(a)  whether prlor to lntroductlon of Star T V and 
other foreign T.V. Channels, Doordarshan's DD-I and 
OD-11 were earning a very heavy amount through 
advertlsements, which IS being dlverted to forelgn 
channels presently as reported In 'T~mes of India' 
dated June 2 1 ,  1996; 

(0) the total amount of loss being suffered by DD 
due to diversion of T V  advertlsements, and 

( c )  the manner in w h ~ c h  the Government propose 
to make good t h ~ s  loss and ensure smooth running 
of Docrdarshan in future? 

THE MINISTER OF CIVIL AVIATION AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRI C M. IBRAHIM) (a) and (b) There has been 
nc adverse effect on the commercial earnings c f  
Doordarshan due to the advent of fo!eign satellite 
channels as IS evldent from the fol lo~rlng flgures of 
commercial revenue earned by it during the last 
three years 

Year Revenue ~n crores 
-- - 
1993-54 RS 372 98 
1494 -95  RS 398 0 2  
1595.96 RS 4 3 0  13 

i c i  lq vlew of !a )  and f b j ,  dces  not ar lse 
However. Doordarshan  constant ly  s t r lves for 
qualltatlve Improvement In its programmes so as to 
attract maxlmum number of vlewers and make 11 a 
ccst-effective medlum for tfie advert~sers. 

Haj Flight6 f rom Cr l i cu t  Airpgrt 

zr)f SHRl MULLAPPALLY RAMASRANDRAN 
V ! !r,e M in1s te r  cf IYFORMATION AND 
EFCk93CASTir\lC b . ~  pleased to state 

' a !  whelher represuqtatir,ns 10 ~ n c r e a s e  Ha! 
f119":s f r c r  Ca!lcut alrpqrt w a r e  !ecelverJ by the 
G ~ , e r r , -  + ! i t  

(c) the number of Haj flight6 arranged this year 
from the above airport? 

THE MINISTER O F  CIVIL AVIATION AND 
MINISTER OF INFORMATION AND BROADCASTING 
(SHRI C.M. IBRAHIM) : (a) and (b). Representations 
have been received for introduction of Haj flights 
from Calicut Airport. 

(c) Since Haj flights have been operated with B 
747 type of aircraft during 1995 and 1996, it has 
technically not been feasible to operate such flights 
from Callcut. 

Central Assietancr t o  Or is ra  

206. SHRI SOUMYA RANJAN : Will the Minster 
of TOURISM be pleased to state . 

(a) whether the U n ~ o n  Government have prov~ded 
linanclal ass~stance to Orissa for constructlon of 
hotels, motels and guest houses, 

(b)  if so the details there of durlng the yea! 
1995.96, and 

( c )  the number of hote ls ,  motels and g u e s t  
houses built In the State by U n ~ o n  Gover~lnent  durinq 
1995-96' 

THE MINISTER OF PARLIAMENTARY AFfAlES 
AND MINISTER OF TOURISM (SHRI SRIKANTA 
JENA) ( a )  to ( c )  The Department of Tourism 
Govtrnment  of I n d ~ a ,  does not extend l lnancia l  
ass~stance for constructlon of hotels but provides 
flnanciai assrstance to State Government to construct 
tourist lodges, wayside amenltles, yatrl nrwases 
caietarias and some tented accommodat~on F~nanciai  
assistance sanctioned to the State of Orlssa lor thc'-,i, 
purposes during 1995-96 IS glven below . 

..... -- - . -. . - - -.-. -- - 
S Name c f  the projec: A m o ~ n '  
No sanctionc.:l 

lib In lahlis, 
--- .. . . - --- . 

1 Amen~ty Centre at Dhauh 20 21, 

2 Tcurlst Lodge a! Badarama '16 4 1 

3 Floatlng restaurant at Barkul 4 2  8 5  

4 Beach cleaners equlpmenl Purl 
Orlssa 9 30 

..-.--- -- - . 

Total 108 8 6  
-- .. . , ,.-,-------.... .- 

Bonded Labour 

2Ci7 SHRi RAMCHANDRA VEERAPPA W ~ l l  t ! . t .  

Minister of LABOUR be pleased tr, state 

f a )  whether  the In te rna t iona l  i . i i t ~ ( , ~  

Grganisat~on (ILO) has c r l f ~ c ~ s e d  lrldia lor faihnq 1. 

chock bonded labaur, particularly c h ~ l d  labour 


